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frastructure and funds and hence the
facilities could not be extended to all
the regularised colonies, As the provi-
sion of facilities to the remaining re-
gularised colonies is subject to local
constraints, availability of funds and
trunk services, no definite time name
can be given.

Allotment of accommodation to Shri
Talat Kitchlew from Freedom Figh-
ters Quota

3481, SHRIMATI MIRA DAS:
SHRI SARADA MOHANTY:

SHRI ANANTRAY DEV
SHANKER DAVE: -

SHRI CHIMANBHAI
MEHTA:

Will the Minister of URBAN DEV-
ELOPMENT be pleased to state:

(a) what is the position of allot-
ment of Government residential acco-
mmodation in Delhi to Shri Talat Kit-
chlew from Freedom Fighters’ quota
which is pending since long;

(b) what are the reasons for taking
such gz long time in finalising the
cage;

(¢) whether all the formalities have
been fulfilled and submitted to the
Directorate of Estates; and

(d) if so, by when the allotment is
likely to be made?

THE MINISTER QF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI M. ARUNACHAL-
AM): (a) Sanction for allotment of
a Type IV Govt. quarter in Delhi to
Shri Talat Kitchlew has been issued.

(h)-ard (¢) The issue of sanction
wias delayed because of non-submis-
sion of requisite documents by Shri
Kitchelw for a long time.

(d) Does not arise in view.of (a)
above.
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Stagnation in the Cadres of Jumior
Engineer and Assistant Engineer
in CP.W.D.

3482, SHRI ASHIS SEN:

SHRI MOHAMMED AMIN:
SHRI SUNIL BASU RAY:

Will the Minister of URBAN DEV-
ELOFPMENT he pleased to state:

(a) whether it is a fact that there
is an acute stagnation in the Cadres of
Junior Engnieers, Assistant Engineers
in C.P.W.D,;

(b) whether it is also a fact that
the Junior Engineers of C.P.W.D.
have been granted a higher scale of
Assistant Engineers after fifteen years
of service; and

(c) if so, the reasons for not grant-
ing higher scale ta Assistant Engimeers
too in C.P.W.D. in spite of long sta-
gnation?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI M. ARUNACRAL.-
AM): (a) t© (c¢) The first Cadre Rev-
iew of Junior Engineers was imple.
mented in 1987. Government has also
issued an order dated 22-3-1991 accor-
ding to which there will be two scales
of pay fer the Junior Engnieers in
the CPWD, viz,. Rs. 1400-2000 and
Rs. 1640-2900. Junior Engineers on
completion of 5 years of service in
the entry grade as on 1-1-86 will be
placed in the scale of Rs.  1640-2900
subject to rejection of unfit. Junior
Engineers who could not be promoted
to the post of Assistant Engincers due
to- non-availability of vaeancy in the
grade of Asaistant Engineer will be
allowed the scale of Assistant Engi-
neer, i.e., Rs. 2009-3500 on a person-
al basis after completion of 15 years
of total service as Junior Engineer an
fithess basis. This decision is effactive
from 1-1-1991. This would give suit-
abls relief to the Junior Engineers
with long years of service. Gewvers-
.. ment has also considered tha repoct
of the Seeond Cadre Review Commit-
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tee for Junior Engineers but a deci-
sion has not so far been taken. Assis-
tant Engineers with 13 years of ser-
vice on Civil side and 20 years of ser-
vice on Electrical side are presently
being comsidered for promotion as
Executive Engineer. .A Cadre Review
Committee has been set up for Assis-
tant Engineers. This Committee has
not yet submitted its report. A propo-
sal to grant telescopic pay scale to
the Assistant Engineers who consid-
ered by Government but has not been
agreed 1o.

~ Status of Rajasthan Urban Water
_ Supply and Sewerage Project-1L

3483, SHRI RAMDAS AGARWAL:
Will the Minister of URBAN DEVE-
LOPMENT be pleased to state:

: (a) what is the present status of
the Rajasthan-Urban Water Supply
and Sewage Project-II til] date;

(b) whether it is a fact that the
technical clearance for the project has
been issued by CPHEEO on 1st April,
1992; if so, the details thereof;

(e) whether the revived/modified
Report of project-II prepared and sent
back to the Ministry of Urban Deve-
lopment by the Rajasthan Govern-
ment; and if so, when, indicating the
revised estimated cost thereof; and

(d) by when it is likely to be sent
to the Department concerned for on-
ward transmission to World Bank and
if there is any delay in this regard the
reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI M. ARUNACHAL-
‘AM): (a) to (¢) The preliminary pro-
ject proposal had been approved from
technical angle by the Central Public
Heaith and Environmental Engineer-
ing Organisation on 1-4-92 at an esti-
mated cost of Rs. 459.20 crores (temta-
tive). Tn subsequent discussion with
the State Government, the pmposal
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and this has been approved by the
Planning Commission from funding
angle on 16-7-92. '

(d) The proposal has been sent to
the Deptt. of Economic Affairs for
posing to the World Bank.

MRTS for Delhi

3484, DR. SANJAYA SINH: Will
the Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) whether it is g fact that due to
non-availability of funds to finance
the Mass Rapid Transit System
(MRTS) for Delhi a noval scheme to
attract unaccounted money from pri-
vate parties for the project has been
mooted at the highest level as per the
report entitled, Plan to Raise Black
Money for Metro which appeared in
the Hindustan Times of July 18, 1992;

(b) if so, what are the facts in this
regard; and

(c¢) what is the reaction of Govern-
ment in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI M. ARUNACHAL—
AM): (a) No, Sir. There is no such
proposal.

(b) and ‘(c) Do not arise.
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